
     

 

    

    

         

   

         

      

        

  

         

      

         

     

     

     

     

      

    

 

  

             

   



          

   

   

        

            

            

     

           

          

            

          

             

          

      

           

              

            

            

            

              

           

            

             

          

         

          

          



          

          

          

        

           

          

           

         

          

           

          

          

           

 

           

           

           

        

          

          

          

           

              

             

      

              

    



9. Petition to publish notices about registration of order and minutes of

reduction by the concemed Registrar of Companies, Maharashtra, in two

newspapers, namely'Ecomonic Times' in English and'Maharashtra Times' in

Marathi, both having circulation in Pune, within 30 days ofrcgistation

V. Nallasenapathy, Member(T) B.S.V. Prakash Kumar, Member (J)

FORM OF MINUTE

"The paid-up equity share capital of the Company be reduced fiom Rs.

97,50,0001- (Rupees Ninety Seven Lacs Fifty Thousand only) divided into

9,75,000 (Nine Lacs Seventy Five Thousand) equity shares of Rs. l0/-

(Rupees Ten only) each, to Rs. 46,85,750/-(Rupees Forty Six Lacs Eighty

Five Thousand Seven Hundred Fifty only) divided into 4,68,575 (Four Lacs

Sixty Eight Thousand Five Hundred Seventy Five) equity shares ofRs. 10/-

(Rupees Ten only) each, and that such reduction be effected by paying

offlretuming to the holders of the said equity shares aggregating up to

50,64,2501(Rupees Fifty Lacs Sixty Four Thousand Two Hundred Fifty

only) diyided into 5,06,425 (Five Lacs Six Thousand Four Hundred Twenty

Five) fully paid equity shares of Rs.10/- (Rupees Ten only) each.
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